
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGA LAND, I\4IZORAIVI AND ARUNACHAL PRADESH)

Ref

From Smti. Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High Court,
Guwahati,

To, Shri Roushan Lal,

District & Sessions Judge,
Karbi Anglong.

Sub: Casual leave,

Your letter dtd. 18.12.2024.

Me No. HC .vtt-s2t 2OO5/r u ozl lA. dated

Copy to:

No. HC.VII-52/2OO6| t>ot\ lA

lL
Dated Guwahati ti" (o"#H, zOzg

Yours faithfully,

e:41 _

T. RE TRAR GILA

r O6-o\-7oL(./

ItS

with reference to the above, I am directed to inform you that you have been
granted casual leave on lg.!2.2024t along with station leave permission from the
afternoon oJ 18.12.2024 till the morning ol 20.12.2024. The next senior most Judicial
officer available at the station shall remain in charge of your court and ffice in your absence.

-y'the Rro.lect Manager, Gauhati High Court, Guwahati.

R RAR ILAN


